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SHRI JYOTIRMOY BOSU; Why did
the lawyey agree to comprise the case,
joining hands with Sagar Suri'y law-
‘yer?

SHRI BHISHMA NARAIN SINGH:
The compromise of the case wag done,
while the case was going on. while
the litigation was going on because the
licensee hag gone to the court for
redressal of his grievance.

SHRI JYOTIRMOY BOSU: Bogus
grievance!

SHRI BHISHMA NARAIN SINGH:
That was the fault of the party? The
only fault was .hat the licence was not
given to him, becaus- the Government
changed. ...

SHRI JYOTIRMOY BOSU: The
Speaker ig laughing! Hg has under-
stood what 1 have said,

SHRI BHISHMA NARAIN SINGH:
You know what the Janata Govern-
ment was doing—you know well—
undoing even all the good things done
by us. (Interruptions),

PROF. MADHU DANDAVATE:
There can be no answer without refe-
rence to the Janata Government!

SHRI B.L.SHMA NARAIN SINGH:
This Government has also to take
political devisions. This Government
decided to give the ploy of lang to
NDMC.
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THE MINISTER OF EDUCATIO
AND SOCIAL WELFARE (SHRI S.
B, CHAVAN): (s) ang (b) The only
foreign assistance so far offered to and
accepteq by Government ig a cash

grant of Rs, 12 crores from the Amir
of Kuwait.

(c) The expenditure on the Asiar
Gameg project to be borne by Govern-
ment is estimateg at Rs. 54.83 crores.

(d) The selection of Indian sports-
men for participation in the Asian
Gameg is the responsibility of and will
be done by the Indian Olympic Asso-
ciation and the Nationa] Sportg Fede-
ratiopg concerned, However, Govern-
ment is trying to provide all possible
facilities and financial assistance to the
Sports Federationg for prope, training
and coaching of sportsmen within the
available resources,
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SHRI S, B, CHAVAN: I woulq reply
to the last question first. The Amir
of Kuwait gave this donation for
Asian Games and that tog for a sta-
dium. The second part of the ques-
tion wag whether any other country
offered to assist the Government of
India or the Asian Olympic Associa-
tion and whethe, the offe; has not
been accepted. A least ag far as my
information goes, there is no such case
wherein the offer wag made ang we
have not accepted it. There are two
offers which wge have received, One
ig from Seiko in Japan and another is
from M/s, Yonex from Japan. EBEoth
these parties have made offers, The
first party offered to provide on a rent
basis 13 ‘timers’ including photo-finish
apparatus and clectronics scoreboard.
That matter ig under negotiation and
very soon it wi}l be finalised. The firm
—a Japanese nrm—want to give shortg
ang racketg for table and lawn tennis
in lieu of the publicity they will get.
They have also offered 25000 US
dollarg as royalty.
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AN HON, MEMBER: He hag resign-
ed,
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SHRI S B. CHAVAN: May I re-

quest the hon, Member to repeat the
question?
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SHRI S. B, CHAVAN. There is a
separate scheme for sportg for rural

ang urban areas. So, I would require
notice for that,

SHRI NIREN GHOSH; it hag re-
peatedly been stated in this House
and outside also that an amount of
Rs. 700 crores is going to be spent
directly or indirectly on the Asian
Geames. The figureg that the Govern-
ment has given are far below the
figures which appeared in the papers.
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May 1 take the Government’s figures
as fina] and that these figureg would
not be exceeded?

How many guests do you expect for
the Asian Games? How many hotel
roomg "are there in Delhi at present?
If there ig @ new construction, wil] it
be completeq before the Asiapn Games
start? If not, how will you accommo-
date those guests?

SHRJ S. B. CHAVAN: So far ag the
first part of the question is concerned,
the figures which are given by the
Government are authentic. 1 go not
think the hon, Membey should give
great credence to what appears in the
papers. But at the same time, I
cannot rule out the possibility of some
escalation by the time the whole thing
is completed. But it may pe about 10
or 15 per cent and not more than
this.

There are private hotels and it may
be difficult for Government to say on
what basis these private partieg ap-
proach both the NDM(C and the Gov-
ernment for increasing accommoda-
tion. Considering it in the context of
great inflow of tourists, it is quite pos-
sible hat there may not be enough
accommodatio for the sportsmen.
That is why, the NDMC and the steer-
ing committee have come to the con-
clusion that a few more hotelg are
necessary.

SHRI NIREN GHOSH: Shri Bhishma
Narain Singh hag said that 2000 people
are expecteq and 2000 rooms are not
there. Now, the Minister Incharge
says that he does not know the figure.
So, two Cabinet Ministers are making
contradictory statements before the
House,

MR. SPEAKER:; We will fing out
the discrepency later on.
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUTURE
AND RURAL RECONSTRUCTION
(SHR; BALESHWAR RAM): (a) to
(d) A statement ig laid on the Table
of the Sabha.

Statement

(a) During the current season,
1980-81, the production of sugarcane
ig estimated at 152 million tonnes and
the production of sugar, upto 15-3-1981,
hag been of the order of 41.81 lakh
tonnes,

(b) A quantity of 12.92 Jakh tonnes
of levy sugar has been lifted from the
sugar millg during the period from
October, 1980 to February, 1981 for
internal consumption,.

(c) The Governmentg of Uttar Pra-
desh and Madhys Pradesh have, with
the concurrence of the Centra] Gov-
ernment imposed a 50 per cent levy
on khandsari produced by the first
sulphitation process.

(d) According to information avail-
able, the maximum price paid by sugar
mills for sugarcane is Rs, 28.00 per
quintal. This price has beemr paid by
the three mills at Batala, Gurdaspur
and Zira in Punjab





